
RAJYA SABHA [14 March,   2000] 

to the retired officers of Public Sector Undertakings at par with the retired 

officers of the Central Government from the dates admissible to the latter. 

REPORTS OF THE COMMITTEE ON SUBORDINAT 

LEGISLATION 

MISS SAROJ KHAPARDE (Maharashtra) :    Sir, I    present the 

Hundred and Twenty Seventh and Hundred and Twenty Eighth Reports (in 

English and Hindi) of the Committee on Subordinate Legislation. 

REPORTS OF THE DEPARTMENT-RELATED 

PARLIAMENTARY STANDING COMMITTEE ON AGRICULTURE 

SHRI OSCAR FERNANDES (Karnataka): Sir, I lay on the    Table 

copy each (in English and Hindi) of the following Reports of the Standing 

Committee on Agriculture : 

(i) First  Report  on  Action  Taken  by Government 

recommendations/observations   contained   in    i Report of 
the Standing Committee on Agriculture (Twelfth Lok 
Sabha) on Demands for Grants (1999-2000) relating to the 
Ministry of Agriculture (Department of Agriculture am Co-
operation). 

(ii) Second Report on Action Taken by Government  on the 

recommendations/observations   contained   in   Nineteenth 

Report of the Standing Committee on Agriculture (Twelfth 

Lok Sabha) on Demands for Grants (1999-2000) relating to 

the Ministry of Agriculture (Department of Agricultuial 

Research and Education). 

(iii).    Third Report on Action Taken by Government on the 

recommendations/observations contained in Twentieth 

Report (Twelfth Lok Sabha) on Demands for Grants (1999-

2000) relating to the Ministry of Agriculture (Department 

of Animal Husbandry and Dairying). 

(iv).       Fourth Report on Action Taken by Govemment on 

recommendations'observations  contained  in  Twenty-first 
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Report of the Standing Committee of Agriculture (Twelfth 

Lok Sabha) on Demands for Grants (1999-2000) relating to 

the Ministry of Water Resources. 

(v) Fifth  Report on  Action Taken by Government on the 

recommendations/observations contained in Twenty-second 

Report of the Standing Committee of Agriculture (Twelfth 

Lok Sabha) on Demands for Grants (1999-2000) relating to 

the Ministry of Food Processing Industries. 

Re. KILLING OF DALITS IN KARNATAKA 
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SHRI M. VENKAIAH NAIDU (Karnataka) :    Mr. Chairman, Sir, 

what is unfortunate is that, instead of arresting the accused, the Dalits are 
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